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ag feet, 3 fara, 2012 

tH, H, asi /at 4 weenie 1/2012. taiferas ain wep fas te fatrarre ste aifafras, 2006 (2006 

a 19) #7 ara 61 grr wea weet ar walt eed ee etfs sik orgie “te fate ate cacgra teiferas sik wept 

ae faframe ae Corpfen ae oeseneat & fore geen arrent ole data arte ai fafatteat) & fata, 2009 4 aeny 

7 ee & fa frafafas fatras sare @, aa: — 

1, Gfara vita sit ureter 

(1) 3a faa #1 tafe ait warfare te fate ald Copies te ogee & fore gen sai afed 

daniel are atk faferfteat) dees fatras, 2012 Het aT | 

(2) 4 aang wssa 4 sas ve at ate dary a 

2. Hiya avs 4 Hatg Helfer gear wore H Fda H aed Ue ces CaKaTA Hl TA IS, Tethers aK 

uepfae te fata ad (apie tte ceseresl & fee gran oat ated dattet arre sin fafereai) fafa, 2009 aT 

afar “ogy 8 yar dere den dam sae aiael Gel Selfea gear wore aes ar aah ait fda ert Wer 

ae 4 ea a an ue an fear feo sen afer 1 at wast ga aR a art : 

“og 8 ya arena ae aan sae aint Set Selfen gear gore arravs ar aah Sha vif fags Te ToT 

aed ead an we an ah aot cde Sent a aia’ Serer at efor & fore wets ferret A ue a feare fear art 

cafeg 1” 
wa U. ata, afaa 

[ farsaros 111/4/188/12/37a1. ] 

wre femuit ; yea fafras waa. ft. 808(a) feria 11 Fara, 2009 Fl afigfad ez 4 | 

3287 GI/2012 ()
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THE PETROLEUM AND NATURAL GAS REGULATORY BOARD 

NOTIFICATION 

New Delhi, the 3rd September, 2012 

F. No. REG/T4S/NGPL/1/2012.—In exercise of the powers conferred by Section 61 of the Petroleum and Natural 
Gas Regulatory Act, 2006 (19 of 2006), the Petroleum and Natural Gas Regulatory Board hereby makes the following a > 

regulations to amend the Petroleum and Natural Gas Regulatory Board (Technical Standards and Specifications including 
Safety Standards for Natural Gas Pipelines) Regulations, 2009, namely -— 

1. Short title and commencement. 

(1) These regulations may be called the Petroleum and Natural Gas Regulatory Board (Technical Standards and 
Specifications including Safety Standards for Natural Gas Pipelines) Amendment Regulations, 2012. 

(2) They shall come into force on the date of their publication in the Official Gazette. 

2. In para 4 i.e. Inspection of Cathodic Protection System under Pipeline Maintenance of Schedule 1E of the 
Petroleum and Natural Gas Regulatory Board (Technical Standards and Specifications including Safety Standards for 
Natural Gas Pipelines) Regulations, 2009, for the sentence “Cathodic protection system parameter like pipe to soil potential 
and TR unit data shall be recorded at least once per month at all CP test stations”, the following shall be substituted : 

“Cathodic protection system parameter like pipe to soil potential and TR unit data shall be recorded at least once per 
month at all CP feed points and once every quarter at all test stations for monitoring of ON potential” 

RATAN P. WATAL, Secy. 

[ADVT-III/4/188/12/Exty.] 

Foot Note: Principal regulations were notified vide G.S.R. 808(E), dated 11th November, 2009. 
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